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MR SPEAKER : You can raise it.
But how can Ireply ? 1do not want to
reply for either Mr. Dinesh” Singh or
anybody.
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MR.SPEAKER : 1 have not allowed
it at all. -
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MOTION RE : JOINT COMMITTEE ON

SCHEDULED CASTES AND
SCHEDULED TRIBES
ORDERS (AMENDMENT)

BILL

SHRI ANIL K. CHANDA (Bholpur) :

T beg to move

“That this House do recommend to
Rajya Sabha that Rajya Sabha do ap-
point.a member of Rajya Sabha to the
Joint Committee on the Bill to provide
for the inclusion in, and the exclusion
from, the lists of Scheduled Castes and
Scheduled Tribes, of certain castes and
tribes, for the re-adjustment of repre-
sentation, and re-delimitation of Parlia-
mentary and assembly constituencies in
so far as such re-adjustment and re-
delimitation are necessitated by such
inclusion or exclusion and for matters
connected therewith, in the wvacancy
caused by the resignation of Shri D.
Sanjivayya from the membership of the
said Joint Committee and do communi-
cate to this House the name of the
member 50 appointed by Rajya Sabha
to the Joint Committee.”

MR. SPEAKER @ The question is :

“That this House do recommend to
Rajya Sabha that Rajya Sabha do ap-
point a member of Rajya Sabha to the
Joint Committee on the Bill to provide
for the- inclusion in, and the exclusion
{rom, the lists of Scheduled Castes and
Scheduled Tribes, of certain castes and
tribes, for the re-adjustment of repre-
sentation, and re-delimitation of parlia-
mentary and assembly constituencies in
so far as “such re-adjustment and re-
detimitation - are necessitated by such
inclusion or exctusion and for matters
connected - therewith in the vacancy
cagsed by the resignation of Shri D.
Sanjivayya from the membership of
the said Joint Committee and do com-
mupicate to this House the name of
the member so appointed by Rajya
Sabha to the Joint Committee,”

The motion was adopied



